OFFICE OF THE DISTRICT & SESSIONS JUDGE: DELHI

ORDER

On attaining the age of Superannuation, the foHowing_ officials shalj retire from
Government Service from the date mentioned against their names, Steps to complete their

pension papers be taken as per Ccg Pension Rules, subject to the Vigilance clearance,

5.No. Name o ] Designation ~ - EC.No. Date of s
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Bilochan Prasag i Assmte{nﬁtﬁ_ﬁ_?“z?zé“ o 31/01/20127 |
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Ashok Kumar | Superintendent ‘,{'2086 29/02/2012
Jai Prakash Judwa] Sr. Assistant 2163 12970375013

!
31/01/2012 ]

Parvesh Kapoor Sr. Assistant

Ramesh Ch

e
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and Sairollia | Superintendent |

2117
Sarv Sukh Kaur Sr. Assistant 2174 [ a1/m200 ,
o B,

Rohitashva {I Superintendent ’ 2101 130/047 2012
T T L e | _
Roshan La] Superintondent 219.4 | 30/06/2012
_ \{\_?_4
(PRATIBHA RANT)
District & Sessions Judge: Delhi
Ane

| 29/02/2012
|

No.é[_gﬂlj:ﬁqi&s:inl, 11/ PF/Ret. /2011 " Delhi, Dated e 2 OCT 2017

Copy forwarded for information & necessary action to.-

O/o. all the District Judge & Additional sessions Judge.
€T, Accounts Branch, Tijg Hazari Courts /Patiala House Courts / Rohinj
Courts/ Karkardooma Courts/Dwarka Courts Complex /Sakot Courts Complex, Delhi.
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3. The Pay & Accounts Officer No,. VI, Tis Hazari, Delhi, through the Accounts Branch, Tis
Hazari Courts, Delhi,

4. The Leave Sancﬁonmg Authority, Tig Hazari Coyrtg /Patiala House Courts/Rohinj Courts/
Karkardooma Courts/Dwarka Courts Complex /Saket Courts Complex Dethi

5. The Litigation & Vigilance Branch Tis Hazari Courts/ Patiala House Courts/Rohini Courts/

Karkardooma Courts/Dwarka Courts Complex/Saket Courts Complex, Delhi,

6. The Branch In-charge, Admin 1, 1], THC, Delhi.

7. Dealing Assistants-C.R. /Personal File/ Leave/ Seniority & FPromotion-LDe &
UDC/ Transfor & Posﬁng, Tis Hazarj Courts, Delh, ‘

,8./ Web-Site Committee, THC, Delhi

9 Reader in the Court of District & Sessions Judge, THC, Delhi

10. Official/ Officer concerned

Tl The Personaj Office of the L.d. District & Sessions Judge, THC, Delhj.

12 Al the PRO/ APRO, Ti Hazari Courts/Patialy House Courts/Rohinj Courts/
Karkardooma Courts/Dwarka Courts Complex/Saket Courts Complex, Delhj.

13. The Deaiing Official, Server Room No,. 207, Tis Hazari Courts, Delhj.

14, Hindi Section, Room No. 232, Tis Hazari Courts, Delhi,

Aodife

Superintendent (Admn. 1)
District & Sessions Judge’s Office- Dethi
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